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Compliance Report on Biomedical Waste Mana ement by Department of Medic§76
Health & Family Welfare Uttar Pradesh

The Department of Medical Health & Family Welfare, Uttar Pradesh, is committed to ensuring
effective biomedical waste management in all health facilities in Uttar Pradesh, as per the regulatory
guidelines of the Government of India. In this direction, several actions have been undertaken. The
State Advisory Committee (SAC) has been constituted under the Principal Secretary, Medical Health &
Family Welfare. The Constitution and functionality of District Evaluation Committees (DECs) 1s
being consistently monitored and ensured.

Update on action taken by Health Department: -
Current Status

Health Care Facilities (HCFs) and BMW Management

e At present, there are 37927 Health care facilities (Government: 5,240 and Private: 32687). Of these
31155 Health care facilities have been authorized by the State Pollution Control Board and the remaining
are under process.

® 22 CBWTFs are operational in UP for Bio Medical Waste Management and cumulative incinerable
capacity of them is 94.4 MT/Day. 6 new CBWTF are now functional making it a total of 28 CBWTFs in
the State of Uttar Pradesh. (List Annexed.)

e  Governance

" In compliance of Rule-11, the State Government has constituted the State Advisory Committee
(SAC).State Advisory committee meeting had been regularly held on 18th April 2019, 28th May 2019
> 19th December 2019 & 215t September 2020 and recently the SAC meeting was held on 15t
February 2021 regarding monitoring of biomedical waste implementation, authorisation and Effluent
Treatment Plant (ETP) installation and also coordination with other departments such as Medical
Health, Animal Husbandry, Pollution control board, Urban Development IMA/UPNHA for strict
implementation of Bio medical rules and also for timely submission of BMW compliances

In addition, in compliance of Rule-12(4), District Monitoring Committees (DMCs) have been
constituted in each District headed by the District Magistrate to monitor the implementation of the
BMW Rule. Recently by Order No- 13/2019/NGT—257/55—Parya—2—2019—44(RITT) /2016 dated- 14th
June 2019 the DMC was merged with District Environment Committee which are being conducted

regularly.

Penalty imposed by UPPCB (Annexed)

Action taken by SPCB against non-compliance CBWTFs-

e Till now, total EC of Rs. 158.42 lakhs have been imposed against 10 CBWTFs in which 81.36
Lakhs has been recovered.

e Till now, Prosecution under section 15 of E(P)A, 1986 & under Air/Water Act has been filled
against these 03 CBWTFs.

Action taken for non-compliance HCFs:

® Till now, EC has been imposed against 141 HCFs of total Rs. 7.60 Cr.

® Till now, Prosecution under section 15 of E(P)A, 1986 has been filled against the 04 FICFs.

Biomedical waste contract management on PPP mode

" Biomedical waste contract agreement is in place in all District level hospitals and Community
Health centres of Uttar Pradesh and Currently all the Contracts have been signed between CMOs,
CMSs and the service providers in 75 districts and the lifting of biomedical waste is been carried on
successfully.

" Fresh tender for 75 districts of Uttar Pradesh, has been floated by UPMSCL on 15th may 2023
and Prebid meeting was conducted on 220d may 2023. Last date of Bid Submission was 315t August
2023. Technical Evaluation meeting is to be held on 6t September 2023 and the representation were
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8Zs?osed in the technical committee meeting held on 11t October 2023 & 06 November 2023 and
sent to UPMSCL on 09t November 2023 for further action. Further the Financials has been opened
and the financial evaluation is under process. In this fresh tender the CBWTF’s has to collect and
dispose waste from District Hospitals, Community health Centre’s, and Primary health Centre’s.

Authorization from UPPCB:

e Total No. of HCFs: 37927 (Government: 5,240 and Private: 32687)
e Total Authorization: 31155 (Government: 4350 and Private: 27 805)

BMW Annual Report Submission to UPPCB

= As per BMW rules 2016, the annual report of Health facilities must be submitted to the prescribed
authority (UPPCB) on or before 30th June every yeat for the period from January to December of the

preceding year. In compliance, all the Health Care Facilities across the State are in the process of
submitting BMW annual report to UPPCB for the year 2022 to the Regional Officers UPPCB.

Bio Medical Waste Management Information System-

= Bio-medical waste management information system has been developed for monitoring of
Biomedical waste management related activities for public health care facilities. Data from all District,
CHCs and UPHCs level health care facilities are being regularly updated till date on BMWMIS.
http://bmwmis.uphsspmis.in.

= In compliance with the provisions of Rule-13 of the Biomedical Waste Rules, Annual reports have
been generated from the BMWMIS for all District hospitals and CHCs and have been duly submitted
to the Uttar Pradesh Pollution Control Board (UPPCB).

= Real time data of Biomedical waste lifting is being uploaded on the BMWMIS Portal.

Service Delivery and Monitoring;

e The Health Department has developed a Manual on BMW Management and has distributed the
same to all facilities and has also made a provision that enables downloading of information at
www.bmwmis.uphssp.in, www.dgmhup.gov.in. The Department has also prepared State Action Plan
for BMW Management and disseminated the same. Significantly, the Health Department has
developed a Customised Online Software, Biomedical Waste Management Information System (BMW
MIS) which is presently being used to monitor the status of BMW generation and disposal

e Bar coding System has been taken-up as pilot project in Lucknow District which shall be scaled up
for the entire state and UPMSCL, Lucknow has selected the L1 bidder for Vehicle Tracking System & Bar-
coding System for the Biomedical waste tracking. Contract has been signed between the DG Medical &
Health and VTS/ Bar coding Service Provider has been done on 23" September 2020.

e Bio-medical waste management information system has been developed for monitoring of
Biomedical waste management related activities for public health care facilities. Data from all
District, CHCs and UPHCs level health care facilities are being regularly updated till date on
BMWMIS. - http:/ /bmwmis.uphsspmis.in.

e Bar coding and Vehicle Tracking System for BMW management has also been started.

Infrastructure—

= BMW Collection Sheds at District Hospitals and CHCs & Deep Burial Pits at PHCs has
been constructed.

Effluent Treatment Plant (ETP)- The update about the Current status of installation of Effluent
Treatment plant which was to be done in a phase wise manner is as follows: -

e In the Phase 1 — 41 District hospitals were taken up and the work was assigned to Jal Nigam and the
progress of which is been regularly monitored.
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e In Phase -2, the remaining 123 District Hos

were to be taken up.
* The budget calculated for 123 DH and 853 CHC’s was approximately 10060.48 Lakhs which was

incorporated in NHM PIP. Further it was informed b
SPMU/IMEP/ETP/2020-21/33/6490 —4 dated 19/01

selected and that work allotted to them is as under: -

pitals were to be taken up and in Phase4 -3 (853) &8

y MD, NMM to the Directorate through letter no —
/2021 that the Government Institutions have been

S.No | Name of the Estimated Allotted Total no of | Total no of
Gowt. Project Divisions Allotted DH | Allotted CHC’s
Institution Value in

Crs

1 Uttar Pradesh 40.96 Agra, Aligarh, 52 346
Rajkiya Prayagraj, Azamgarh,

Nirman Bareilly, Basti,
Nigam Chitrakoot, Devipatan

2, C&DS, Jal 39.45 Ayodhya, 4] 342
Nigam Gorakhpur, Jhansi,

Kanpur,
Lucknow,Saharanpur
3. Globe 20.19 Muradabad, 30 165
Consultancy Varanasi,
Cell, UP Vidhyanchal,
Awas Vikas Meerut
Parishad
Total | 3 Gowt. 100.60 18 Divisions 123 853
Institution

The Above 3 Government Institutions have been instructed to prepare the drawings
as per standards of establishing ETP and to send it to the Directorate for Approval fo

* Inspections and Action against defaulter HCFs & CBWTFs b

, » »design and model
r further Proceedings.

y Health Department and

report submitted to UPPCB: -

® The Health Department has issued Notices to CMOs to expedite application for authorization of
all Health facilities. Department of Medical Health and family welfare has instructed al the CMO’s to
regularly inspect the private health care facilities and to issue Notices against to them for non-

compliance of BMW rules and to submit the report to UPPCB. Inspections of Private institutions are
been regularly done by CMOs. Annexed
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8?9& of CBWTF in Uttar Pradesh

Sioordints 1]12)63;1 %)Segg Details of no of
P | i | it | Dralsolnoct
S.No Name cateresd of Pvt catered of | catered of Govt of Govt Health
Latitude Longitude nursing home Pn Health Gan ¢ Care Facility over
within 75 kms nursing Facility within 75 kms
home over 75 kms
75 kms
1 JRR Waste management 27°1343.67"N | 78°1047.39"E 9856 345 2700 506
Pvt Ltd, Agra
M/s Sushila Bio Medical
2 Waste Plant Pvt. Itd., 28°53'31.9"N | 78°39'35.5"E 1853 0 NILL 0
Moradabad
M/s Bamdev smart T i 014 "
3 solutions Pvt, Ltd., Banda 25°3024.03"N | 80°13'50.33"E 1682 0 1203 0
SMS Watergrace
4 Mediwaste Management 26°38'19.25"N | 81°0'9.34"E 9773 0 2530 0
Pvt Ltd, Lucknow
Medical Pollution Control ShT " ot i
5 Committee, Bijauli, Jhansi 25°22'17.74"N | 78°32'14.51"E 3292 0 1247 0
6 sangam Mediserve Pyt 25°2327.92"N | 82°13'36.13"E 3653 2581 3180 2327
Ltd., Handia, Prayagraj
7 iexro Builds Hards Pyt 25°24'58.56"N | 81°51'16.69"E 5259 710 1393 1031
Ltd., Naini, Prayagraj
8 CPC India Power Private | 500y 15y | 8295234 38"8 4600 500 1100 0
Limited, Varanasi
9 Medical Pollution Control ') <o e 0y | 800121 1.43'E 5880 340 3654 1035
Committee, Kanpur
Medical Pollution Control S " e ,,
10 Committee, Khalilabad 26°4628.72"N | 83°527.14"E 5762 0 2972 0
11 Star Pollutech, Sitapur 27°39'10.30"N | 80°26'47.89"E 2367 0 1242 0
Synergy Waste
12 Management Pvt Ltd 28.57"N 77.37TE 7383 11165 2514 3116
Meerut
Synergy Waste
13 Management Pvt Ltd. 26.94'9'N 81.159E 2841 8464 812 931
Barabanki
M/s Spectrum Waste
14 Solutions Pvt. Ltd., 26°48°5” N 81°1°53”E 2750 1210 0 3109
Lucknow
Medicare Environmental
15 Management Pvt 1td, 28°3921.1"N | 77°33'51.8"E 7275 3329 769 446
Ghaziabad
SP Green Environment
16 Waste Management LLP, 28.038368 77.654763 3257 0 1851 0
Bareily
Uttar Pradesh Waste
Management Project (A
17 Division of Ramky Enviro 26 21'31.48"N | 5144.60"E 3572 0 0 0
Engineers Limited), Kanpur
Dehat
Environ Waste Connections
LLP BN 102-104, Phase-
18 1T, UPSIDC, MG Road 28.648611 77.583611 7613 1965 650 10
Indl. Area Ghaziabad
M/s Envirad medicare Road
19 No. 4, Near Key's Biscuit | sgorcoamy | 79021108"E 1967 0 275 0
Factory, Parsakhera
Industrial Area, Bareilly
Bio Medical Waste
20 Disposal Agency, Mathura | 27626734 77.824058 5937 132 1354 658
21 1\2/ Wiworld environmental, | co3050 5mg | 8015109 6751 2718 2096 608
anpur
R R 25.87119°N | 7992108 4148 0 3876 0
ociiety
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380

Latest EC Recovered against defaulter Combined Bio Medical Waste Treatment Facilities
(CBWTF)
BC Recovered
S.No. Name of CHWTF ECImposed| 0 21.11.2022 Astion Taken
{in X Lacs)
{in 1 Lacs)
M/s Wil wond Environmental e s er gt - veured
; Chaudhrypur Mandhava, Kanpnn 9 9 EC Completely Recovere:
2 |M/s MPCC Bhelamau, Bhavt, Ranpur. 2.8 2.9 EC Completely Recovered
3 8 f MPCC, Khalilabad Industrial Avea, Sant 3384 5 Notice jssued vide letter dt.
Rabie Nagar, - 22.10.2022 for EC recovery
M/s Envirad Medicar sakhern, .
4 s } nvivad Medicare Pyt Ltd, Parsakhera 30,05 30.08 EC Completely Recivered
Bareiliv.
M /s Ferro Build Hard {India} Pyt fad, 83-A e ’
y ) S & 54 rered
5 |Mahoba Purab Patti, Naini, Allababad, St Al EC Complately Recavere
& |M/s Bio Medical Waste disposal agency, Khasra 124 121 EC Compleely Recovered
no, 622, Vill-Pandrana Raya- Maat, Mathura,
M /s Synergy Waste Management {P) Lad. 5 ) ,
i subhatt Medical College Meerat. 131 131 EC Completely Recovered
8 M/s Sangam Medicare, Handiya, Prayagraj. 3822 o Notice issued vide letter db
bt (14.11,2022 for £C recavery
g [M/s Medical Pollution Control Committee, G-4, 741 7.41 BC Completely Recovered
Growth Cemerindus(rial Avea, BijanHl, lhansht.
M/s Medicare Envirommental Management
Private Limited, €-21, Phase~1, M.G. Road 28 28 EC Completely Revovered
16 industrial Area, Hapur.
M/s Medicare Enviconmental Management Letter issued to M Hapur vide
Private Limited, C-21, Phase -1, M.G, Road 10 ¢ letter dt. 21.10,2022 for EC
Industrial Area, Hapur. recovery
Tatal 158.42 81.36
/\ i
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